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FT.3M. 1123(37).— Fxl T TLH1L, 19 ATATH, 1989 (1989 &7 24) (& T8 TTd I ATAHIH
Tl TAT ) T M7 20 F i ITETT (1) FTT & ARAT T TN Fd gU, 6% T, TH a7d F Hq 2l
& TATT o A1 TS o, a8 G, St dferd Fawer 3urag siqg=1 § a7 147 8, ey wora afsmr
e TeaT S.0. 4854 (E) oA 24 srrga¥ 2025, AoTd TSTqr- WGt % 3o |reeT (18.11 i)
(ST D), ST afeamar, vsia 757 #, % Fe0Tad g saed® ¢, TAgel 33 SH & STTeRIgor & 797
AT = T 2

I 9§ & T@q arar wre A ==RE, =9 Afawg=E_r F aeae § wyara i Aty & 30 A
Frafer & iae, I 3297 o AMH & SATIUg & fawg, St Atert=ae HT &mr 20 ST F A AT T&qd FY
qHAT gl

TAE IR TAT TIAFRRT, TATd IT-Hed Aterary, Soer yemEs aiEy, aorET, Ser-
TfeaTaT, 95T, & fofad & § T&qa it ST a7 SHH AR 6 A T F9 8 Ifeardd gihrl qe4q
TR SO Trehal M, SR & & 24T fafe Ssehat & JTeqq &, qAars F7 Aq9T TG FHAT 47
Tt AIRET AT AT FIA TF AF9TF THE ST T2 AT h ST FT 6 TATd, AG9T G I i

FHTRTT AT STETRTT T T

1541 GI/2026 (1)
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I AATIw ¥ amT 20 S FT ITATT (2) F AT Teq|w ATIEFRTET g 97 Fohar s & AT
A9 SATAT R 7 ATALAAT & Sfaia o arett G F F997 UF w7 f@Fawor g% s % U
FIATAT § ITASH & TAT Togh AT<h FILT IAHT (HLT&0T AT ST Fhal T

ITAT

ST T F qIeATaAT ST § TSqRr-AIgET 95 W& arsd (18.11 fhowio), ST ¥@a F forg . 6<==r & |19 41
ST STt it St aTeft s T | fere e |

w4, | @ T/ 3 UIC il o o ST o e
SRS e THFR TF — L
1 | afegTar TSI FZE (1) 77 EIE LKl 4 0.0101
2 | gfeamer E LK Tz (1) 716 EIED IGEll 20 0.0506
3 | ufearem E LK F2 Tz (1) 48 T AT | TR 6 0.0152
4 | aferrer ST ez (1) 8//1 EIEL IGEil 23 0.0582
5 | gfeamar E LK Tz (1) 715 EIED IGEll 79 0.1998
6 | gfeamar E LK Tz (1) 6//25 EIED IGEll 13 0.0329
7 | afearar TSI FETE (1) | 5//21/1 EIEL IGEil 73 0.1846
8 | gfeama E LK Tz (1) 51122 EIED IGEll 40 0.1012
9 | wfezmaT TSI Fgz (1) | 5/21/2 | st =mar | fAsht 7 0.0177
10 | wfearer ST Fge (1) | 5//21/3 EIEL fast 30 0.0759
11 | afeamar E LK F2e (1) | 5//20 EIE EEil 4 0.0101
12 | afearar ST Fgoz (1) | 5119 EIE IGEl 95 0.2403
13 | ufearar ST Fgz (1) | 5118 EIEL IGEl 64 0.1619
14 | afeamar E LK Fge (1) | 5113 EIE EEil 72 0.1821
15 | afearar ST Fgz (1) | 5/14 EIEL IGEl 89 0.2251
16 | gfearer E LY FgE (1) | 5/15 EIEL fastr 2 0.0051
17 | afeamar SE LY FgE (1) | 512 R IGEl 1 0.0025
e
18 | afearar SE LY g1z (1) 5117 g IGEl 47 0.1189
Rl
19 | fearer EREY Fe 1z (1) 5116 EIEL st 106 0.2681
20 | afearer EREY Fgz (1) | 4/10 | srstr=mer | f&sh 9 0.0228
21 | afe=mar SE LY F2E (1) 5//5 EIE EEil 27 0.0683
22 | gfearer QR Fe 1z (1) 4//1 EIEL IGEil 110 0.2782
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23 | aferar QR FETE (1) 4//2 EIEL IGEl 20 0.0506
24 | wfezrar SEREY Fee (1) | 212172 EIE LKl 12 0.0303
25 | gfearer QERL Fgore (1) | 2/22/2 | st =mer | f&sh 60 0.1517
26 | aferrer QR FgE (1) | 2/23 | sqstr=mer [ S 35 0.0885
27 | aferrer SEREY FetE (1) | 21221 EIEL IGEl 45 0.1138
28 | gfearer QERL FeaE (1) | 2/18 EIEL IGEil 22 0.0556
29 | afe=rrer QR Fgz (1) | 2/19 IR IGEl 3 0.0076
30 | ufearer QR FETE (1) 72 T gafeT | T 2 0.0051
T TG 1120 2.8325

T CERTENED)

¥z (1) 2.8325

T AT 2.8325

[FT. &. 190-W/Land/UMB/Rajpura-Mohali]
ST FHTY T, =T TaTE e strerahrt/ Ao

MINISTRY OF RAILWAYS
[Northern Railways (Construction Organization)]
NOTIFICATION
New Delhi, the 2nd March, 2026

S.0. 1123(E). — In exercise of powers conferred by sub-section (1) of Section 20A of the Railways Act, 1989
(24 of 89)(hereinafter referred as the said Act), the Central Government, after being satisfied that for the public purpose,
the land, brief description of which is given in the schedule annexed hereto, is required for execution of Special Railway
Project, notification no. S.0. 4854 (E) dated 24 October 2025, namely, Rajpura-Mohali New Rail Line (18.11 KM) of
Northern Railway, in Patiala district in the State of Punjab, hereby declares its intention to acquire such land;

Any person interested in the said land may, within a period of 30 days from the date of publication of this
notification in the official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under sub-
section 20 D of the said Act;

Every objection shall be made to the Competent Authority, namely, Sub-Divisional Magistrate, Rajpura,
District Patiala, Punjab, in writing and shall set out grounds thereof and the Competent Authority shall give the objector
an opportunity of being heard, either in person or through a legal practitioner, and may, after hearing all such objections
and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections;

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be final;
The land plans and other details of the land covered under this notification are available and can be inspected by the

interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, for the Special Railway Project, namely,
Rajpura-Mohali New Rail Line (18.11 KM) of Northern Railway, in Patiala District in the State of Punjab.

SL TEHSIL/ KHASRA TYPE OF NATURE ARRANDER
No. | DISTRICT | SUB- VILLAGE ‘o, LAND OF ACQUISITION
pa sl LAND | MARLA | HECTARE
1 Patiala Rajpura | Kehargarh (1) 717 Chahi Private 4 0.0101
2 Patiala Rajpura | Kehargarh (1) 7/16 Chabhi Private 20 0.0506
3 Patiala Rajpura | Kehargarh (1) 48 Gair Mumkin Govt. 6 0.0152
4 Patiala Rajpura | Kehargarh (1) 8//1 Chahi Private 23 0.0582
5 Patiala Rajpura | Kehargarh (1) 7115 Chabhi Private 79 0.1998
6 Patiala Rajpura | Kehargarh (1) 6//25 Chahi Private 13 0.0329
7 Patiala Rajpura | Kehargarh (1) | 5//21/1 Chabhi Private 73 0.1846
8 Patiala Rajpura | Kehargarh (1) 51122 Chabhi Private 40 0.1012
9 Patiala Rajpura | Kehargarh (1) | 5//21/2 Araji Chahi Private 7 0.0177
10 Patiala Rajpura | Kehargarh (1) | 5//21/3 Chabhi Private 30 0.0759
11 Patiala Rajpura | Kehargarh (1) 5/120 Chahi Private 4 0.0101
12 Patiala Rajpura | Kehargarh (1) 5/119 Chahi Private 95 0.2403
13 Patiala Rajpura | Kehargarh (1) 5//18 Chabhi Private 64 0.1619
14 Patiala Rajpura | Kehargarh (1) 5//113 Chahi Private 72 0.1821
15 Patiala Rajpura | Kehargarh (1) 5//14 Chabhi Private 89 0.2251
16 Patiala Rajpura | Kehargarh (1) 5//15 Chabhi Private 2 0.0051
Gair Mumkin,
17 Patiala Rajpura | Kehargarh (1) 5/112 Private 1 0.0025
Chahi
Gair Mumkin,
18 Patiala Rajpura | Kehargarh (1) 517 Private 47 0.1189
Chabhi
19 Patiala Rajpura | Kehargarh (1) 5/16 Chahi Private 106 0.2681
20 Patiala Rajpura | Kehargarh (1) 4/10 Araji Chahi Private 9 0.0228
21 Patiala Rajpura | Kehargarh (1) 5/15 Chabhi Private 27 0.0683
22 Patiala Rajpura | Kehargarh (1) 4/11 Chahi Private 110 0.2782
23 Patiala Rajpura | Kehargarh (1) 4//2 Chahi Private 20 0.0506
24 Patiala Rajpura | Kehargarh (1) | 2//21/2 Chahi Private 12 0.0303
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25 Patiala Rajpura | Kehargarh (1) | 2//22/2 Araji Chahi Private 60 0.1517
26 Patiala Rajpura | Kehargarh (1) 2//23 Araji Chahi Private 35 0.0885
27 Patiala Rajpura | Kehargarh (1) | 2//22/1 Chahi Private 45 0.1138
28 Patiala Rajpura | Kehargarh (1) 2//18 Chabhi Private 22 0.0556
29 Patiala Rajpura | Kehargarh (1) 2//19 Chabhi Private 3 0.0076
30 Patiala Rajpura | Kehargarh (1) 72 Gair Mumkin Govt. 2 0.0051

Total Area 1120 2.8325

Area Statement

Village Area (Ha)
Kehargarh 2.8325
Total Area 2.8325

[F. No. 190-W/Land/UMB/Rajpura-Mohali]

SHAILESH KUMAR MISHRA, Chief Administrative Officer/Const-11
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